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oue- o D.T . .C. 

94. SHRI BHEEKHABH.AI: Will the 
Minister of SHIPPING AND '~ ~ 

PORT be pleased to lay a statemc:nt 
bowing: 

(a) route·wise passenger load ou 
DTC buses for the months from Jan-
·uary to June, 1982; 

(b) whether he is aware of the u1,-
.duly crowded routes; 

(c) what measures have be n pru-

po ect or being proposed to lessen the 
burden on th se route ; 

(d) whether the position wouM be 
:rev·ewed from time to time· and 

(  )  i not, reasons thereof? 

THE MINISTER OF STATE IN TilE 
MINISTRY OF SHIPP G AND 
TRANSPORT (SHRI SITA RAM 
·xESARI): (a) Info."ffi:iti-0n compiled 
so far covers the period upto May, 
1982 and is laid on the Table of the 
House. 

[Placed in Librarv, See No. LT-
4159/82}. 

(b} to (d). Surveys ar conducted 
from time to time at specific points 
of a route when ther is demand for 
more bus s. As and wh n th'"' position 
o arrants subject to availability ot 
additional bus2 , services of the route 
are suitably a ~  eel. 

( e) Does not arise. 

Mini ·bus plying between R. K. Puram 
·and .Inter State Bu Terminus 

05. SHRI DIGMBAR SINGH : Will 
·the Minister of SHIPPING AND TRA-
_NSPORT be pleased to state: 

(a) whether the Mini bus plying 

between R. K. P:.Iram and inter Seate 
:Bus Terminus via Moti Bagh, Dhaula 
!Kuan and Connaught Place is very 
much over-c.:-owded: 

(b) whether the Police in busy tho-
roughfare like Sardar Patel Marg and 
Connaught Pl ce turn a blind eye to 
such state of ,. irs. 

( c) whether there is ny limit up to 
which passengers can be loaded in a 
Mini bus and what m chinery exist 
to enforce discipline amongst the Mini 
bus operators; and 

(d) the difficulties whkh lie in the 
way of the authorities to put in some 
more buses on this busy route and 
raise fhe frequency to make travel 
comfortable? 

THE MINISTER OF STATE .N THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI SITA 1:-'AM 
KESARI): (a) to · (c). Govt. ~  not 
received any complaint in this regard 
but the over-crowdi g during leak-
hours cannot be ruled out. The pas-
senger loading capacity for a ~~  

is 33 inc usive of driver. The lrc1ffie 
polic'"' and the Enf orcem ... n t Sta tr of 
the Di cctorate of T:nmsport, Dt?lhi 
Administratfon are responsible f<>r 

~  nnd re u"tating trat\k ope1ra-
tions. 

(d) Besides 7 mini buses JJl .. mg 
under tage Carrhge Permi s issued 
by S ate Tran port Authority, Delhi, 
D.T.C. is plying their buses on thi!: 
route by provicling d qua.t .1 'ffibef' 
of b ses a p r public requir<.:mcnt. 
R. K. Puram is connected with T.S.B.T. 
by the regular DTC services of r-oute 
No . 602 and 621. The servic of 
rot te o. 602 operate between ' ~  

Vihar CPriya Cinema) and I.S.B. r. at 
a frequency of , 8 minutes via R. K. 
Puram while the services of rout :!'ro 
621 originate from Munirka CR. K. 
Pu ram) and terminate at I.S.B.T. and 
have a frequen y of 28/56 minutes. 
The i;;ervices of both the rout s a.re 
considered adequate to meet the exist-
ing requirement or traffi . 

Machinery to check spending for 
Asiad 1982 

96. SHRI DIGAMBAR SINGH: Will 
the Minister of EDUCATION AND 
CULTURE be pleased to state: 

{a) the budgeted provision !or va-
rious projects connected with Asiad, 
'~  to be held in the ~ ~  tbi ~  
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(b) the amount spent so far· .m 

(c) what check is e ercised over 
proper spending of huge sums of pub-
lic money and to prevent mi aopro-
pria Uons and frauds? 

THE MINISTER UF STA TE OF 
THE MINISTRIES OF EDUCATION 
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEELA KAUL): 

(a) The overall estimate of Pxpen-
diture to be borne by Government ~  

approved by it in No'. ember, 1980 for 
the Asian Games, 1982, was placed at 
Rs 54.83 crore out of which Rs 2:' ol 
crores has been 'Judgeted during the 
current financial year. 

HmN v r, the present indicat1 ns 

are that some increa e in the overaH 
stimate is iike·1y when a revision cf 
such estimate i don . 

(b The expenditure bo-oked upto 
3 ·h June, 982 is Rs 36.46 crores. 

· c The various construd.ion a.nd 
other ~ respons'bl {or con-
struct· on o ~ and for making other 
arrangements connected with the 

Asian Ga.mes are subject to the u u ] 
checks which are olh rw'se applicat!.e 
under the varfous codes and procedur-
es la'd down for heir normal Ll nc-
tioning. 

Conversion of t.emporary posts of 
Medical Officer G.D.0. Grade-II into 

Permanent 

97. SHRI DIGAMBAR SINGH'. "Ntll 
th Minister of HEALTH AND FA-
MILY WEL FA '.E be plea.sed to state: 

(a) progress made in the ~  ~  

compl tion o! the work of conversion 
of emporary posts into permanent 
ones in th · cadre of M die.al Officers 
G.D.O. Grad II r ruit d through 
U.P.S. . in HJ76 and 197? Examina-
tion ; 

(b whether a norr!al d fay l·au5.ed 
Jn the matter of confirmation of trese 
Oftk rs is causing dis,..ontentment 
amon

0
st these UPSC recruited per-

nn l and they are not b -ing t eated 

in the matter of confirmation op tbe-
same lines as persons recruited to the. 
oth r All-India Servic s; and 

( c) whether Government "111 r  -
view cadre strength and fix it. xpedi • 
tiously and af ord necessary :1'."eli to 
this class of Officers who are riw,1ith 
their confirmation for the last five 
years or so? 

THE DEPUT MINISTER IN THE 
MINISTRY OF HF..ALTH AND FA-
.I) ILY WELFARE (KUMAR1 K.UMU-
DBEN M. ~ ,a) 655 tempo.r ry 
posts o.f GDO Gr. II have ~  .... nll v 
been conv rted into perrnane:n t post 
by the various participating Unlt of 
the .H.S. like CGHS Organis.J1tim Si 
As am Rifle and P T etc. The posts 

so converted al o include .a no of 
posts aga -st which r , , rui tment w · s 
made in 197·6 and 1977. The partici 
pating uni s of the C.H.S. ar bem r 
requested periodically to convert ·he? 
temporary posts in o permanent 1.z s, 
as per the rules >(sting in 'his re-
gard. Confirmation of eHgib1 o !.!l'r 

is being made from time tu 
subject to availabili y of permanent 
vacancies and also .according t.o h 
senfority and sui abilify of 'he C' ~ 

cerned officere. 

( b) There may be snme dis.con tent 
among t some Central J:iea1th rvri ·• 
Officers nue I 0 delay in the co firma-
tion as co npar d to the members o 
other rvi·ces. However, the CHS 
Officers of G.D.O . Grade (Junior t lass 
I'i are .appointed against permanent/ 
temporary vacancies on probation fc.r 
a period of 2 years and sub ~  

confirmed from time to time dC'pend-
ing upon their seniority and ~  b'Uty 

ag .inst the parmenent vac:anci s a  -
ailable. 

(c') The cadre strength of vario11s 
Grade in CHS is being reviewed "on-
s.tantly and all th Organisations 
wh' ch participate in the ~  

Health Service are being advised pe-
riodically to complete the work of 

conversion of tempo:cary posts il.lto 
permanent ones in accordance with 

the Government instructions in the 




